
RAIASTHAN HIGH COURT

t'Io. 788
Date- 15.07.2019

I.JO'UCE

To honour the mandate of equality eruhrined in the Consdtution of
hdi+ the FuIl corrn in its meeting dared 14-07.2019 has unanimously
resolved to request the coulsers and those who appesr before the coun to
desist from add,ressing the Hon'ble Judges as ,My Lord, and ,your

Lordship'.

By Order

nuer4*kf,.r
Copy to-

t' The Registrar cum principar secretary to Hon'bre the chief Jrxtice
2. The Private Seoetary to all Hon,ble Judges

3. P: President, Rajastban Htgh Cow Advocates Associarion,
Jodhpur.

t, The President, Lawyers, Associatior,; Jodhpur.

5r The Prcsident, Rajasthan High Court Advocates Association,
Jaipu,

6. Notice BoardiGuard File.
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